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(8) whether a number of international 
carri"ers are willing to fly to Calcutta if the 
Union Government give them permission 
to operate onwards to Singapore or other 
destinations in the Far East; 

(b) whether some or the foreign Air-
lines view CaJcut~a as a viable stop-o,ver 
point en route to destinations in tbe Far 
East, especially Singapore; 

Cc) -if so, whether Government have 
considered the terms set by the Airlines 
for Calcutta balt; and 

(d) tbe decision taken in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH l'YTILER) : (a) Govern-
ment of India have received, from only 
one airlines," namely Singapore Airlines, a 
request for introducing direct air services 
between Sin~apore and Calcutta. 

(b) Only Balkan airlines (Bul~arian 
Airlines) had evinced interest in operating 
to Par Ea st especially Bangkok via Ca1-
cutta. 

" (c) and (d) An air services agreement 
was concluded between India and Bulgaria 
as a result of which the Balkan airlinec; 
was authorised to operate on the rout e 
Sofla~Abu Dhabi-Calcutta-Bangkok, But 
the Balkan airlines has not indicated the 
date from which it wjH start operating to/ 
through Ca lcutta. 

Offers from leading ~ompaDfes to own 
wagonl 

*364. SHRIMATI KISHORI SINHA: 
Will the Miniqter of TIlANSPORT be 
pleased to stat e : 

(a) whether Railways have received 
offers from several ) eadinl companies to 
own walons on bebalf of bulk consumers 
to help them meet the scarcity of wagons; 
and 

(b) if so~ when a decision is likely to 
he taken on the offers received? 

THE'MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (a) Yer) Sir. 

(b) In about 3 months time. 

[Tran~lation] 

Funds for a~qDjsifjon of wagons 

*366. SHRI SRIKANTA DATTA 
NARASlMHARAJA WADIYAR : Will tbe 
Minister of TRANSPORT be pleased to 
state: 

(a) whether Government are aware of 
the shortage of wagons in the countr}; 

(b) whetber any estimate has been 
made of tbe total requiremtnt of wagons 
in tbe Seventh pJan; 

(c) if so, tbe number of wagons pro· 
posed to be acquired in the above plan 
period; 

(d) the funds t:'armaked fer that pur-
pose; and 

(e) the details thereof? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) The total requirement of wagons 
dl'ring the Seventh Plan period bas been 
estimat ed as around 96,000 wa~ons in 
terms of r(lur-wheeler units. 

(c) 96,000 wagons in terms of four. 
wheel er units. 

(d) and Ce) Approximately 1 Rs.. 2,000 
erOr es fer wagons, out C'f a total provisi<'D 
Of Rs. 4290 crores for procurement of 
rOI fing stock. 

[En('lishJ 

Training and coaching 'aciUties for games 

*367. SHRI NITYANANDA 
MISHRA : WHJ the Minjster of HUMAN 
RESOURCE DEVELOPMENT te phased 
to state: 
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Ca) wbether Union Government have 
taken steps for the extension of traini1'11 
and coaching fecilities for various lames 
and sports in different States; 

(b) if so, the names of the States where· 
such facUitjes have been made available; 
and 

(c) the details of the steps taken In 
this regard In tbe State of Orissa? 

THE MINISTBR OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN#S WEL· 
FARE (SHRIMATI MARGARET ALVA) : 
(a) to (c) AI though 'Sports" is a State sub-
ject uod er' the Constitution of India. the 
Centra) Government has in operation cer-
tain schemes for extending traininl and 
Coaching facilities for pmes in different 
States. The more important among them 
are mentioned below : 

1, The· Netaji Subhash National 
Institut e of Sports (NSNIS> which 
functions under the Society for 
National Institutes of Physical 
Education and Sports (SNIPES) 
operated the National Coaching 
Scheme under which 25 R. egional 
Coaching Centres in different Sta-
tes provide an opportunity to 
yount men, women and 'children 
to undergo traininl and coaching. 

2. Under the scheme of SNIPES 
Field Stations in Unh ersities im-
plemented by NSNIS, 33 SNIPES 
Field Stations bave been set up in 
a number of Universities in vari· 
ous States to encourage College 
and University students to take 
part in sports and to undergo coa-
ching_ 

3., Tbe Sports Authority of India bas 
launched a scheme of Sport Tale. 
nt Search Contest which envisages 
selection of 1 SO to 200 boys aDd 
{rirls in the age aroup of 10-12 
years for admission to schools to 
be adopted by the Sports Autho-
rity of India, in various State. for 
providing sports coaching in ;ddi-
tion to academic studies. 

4. Grants to State Sports Councils 
for organising, inter-alia, annual 
coaching camps at State level. 
The &cheme is operated by the 
Department of Youth Affairs· and 
Sports. 

s. Und er tbe scheme of Neharu 
Yuvak Kendras operated by the 
Department of Yoush Affairs and 
Sports, 210 Nehru Yuvak Kefldras 
in different State~ cafer to varions 
activities relating to youtb inclu-
ding prcmotion of sports by coa-
ching and training the rural 
young. 

In addit ion, Government propose to 
launch a sch erne for setting up Sports Hos-
tels attached to Regiona! Coaching Centres 
of tbe Netaji Subhas National Institute of 
Sports, to enable non·students and even 
employed persons of some standard to have 
facilities for improving their performance 
in sports and games. This will be a scheme 
of SNIPES operated by Netaji Subhasb 
National Institute of Sports. 

The State-wise break-uo of Resinoal 
Coaching Centres, SNJPES Field Stations 
and Nehru Yuvak J( endras is 8S 

under :-

Name of Statel 
Union Territory 

Number of 
Nehru Yuvak 

Kendr&l 

Number of 
Regional 
Coaching 
Centres 

Number of 
SNIPES field 

Station. 

Andhra Pradesh 

AHam 

Arunachal PradClb 

14 

8 

2 

1 

1 

1 

1 
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1 2 3 4 

Andaman & Nicobar Islands 2 

Bihar 13 1 1 

Chandigarh 1 1 1 

Delhi 3 1 1 

Guluat 6 1 1 

Goa, Daman & Diu 2 1 

Harayana 5 1 1 

,). Himanchal Pradesh 8 1 1 

Jammu & Kashmir 1 1 1 

Karnataka 12 1 3 

Kerala 8 1 3 

Lakshdwecp 1 

Madhya Pradesh, 15 1 3 

Maharashtra 3 1 2 

Manipur S 1 1 

Meghalaya 2 1 1 

Mizoram 1 1 

Naga1and 3 

Orissa 10 1 1 

Pondicherry 2 

Punjab 12 1 2 

Rajasthan 17 1 2 

Sikkim 1 J 

TamiJnadu 10 1 2 

Tripura 2 1 

Uttar Pradesh 32 1 3 

West Bengal 8 1 1 

Dadra and Nagar 

Haveli 1 

Total: 210 25 33 
• to. '" T.' :'"".' .. ':,:,." .. ~, "," _, ' ............... 
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One Regional Coaching eentre at 
Cuttack and one SNIPES Fie1d Station at 
Utlcal University (Bhubaneswar are already 
functioning in the State of Orissa. Besides, 
10 Nehru Yuvak Kendras viz., B.langir, 
Dbenkanal, Koraput, Sambalpur, Sunder-
garh, Berhampur. Keonjbar, Baripada 
Bhawanipatnl and Pbulbani to which 13 
SN NSNIS Sports coa cb es are attached 
are also meeting the needs of the rural 
peop) e in Orissa. 

New railway projects of West Bengal 
duriag Seventb Five Year Plan 

3560. SHrtI ANIL BASU: Win the 
Minister or TRANSPORT be pJeased to 
state: 

(a) whether. the Prime 'Minister and the 
Railway Minister had assured that no new 
railway project in West Bengal had been 
cancelled; 

(b) when the West Bengal Railway 
Project s are expect ed to be taken up for 
const ruction; 

(c) whether the projects have been in-
cluded in the Seventh Five Year Plan; and 

(d) if not ~ reasons tberefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) There is 
no record available to show that any such 
aeneral assurance was given. 

(b) No time frame can be given, as 
tak jog up of new proj ects would depend 
on the avai lability of resources, which ar e 
under s evcre strain at present. 

(c) anc Cd) The on·goinl projects will 
be progre~ed to the elCtent funds can be 
made available, on y~ar to year basis, 
during the 7 th Plan. 

Indo-Bangladesh Pact on Health 

35bl. SHRI MURLIDHAR MANE: Will 
the Miniiter of HEAL1H AND FAMILY 
\\'ELFARE be pleased to state : 

(a) whether it is a fact tbat Indo-Bini· 

ladesh pact on health has been signed in 
September 1985 ; and 

(b) if so. the details tbereof ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b) An agr eement was signed on tbe "Ad-
ministrative arranaemeots for the Healtb 
control Of Sea, Air and Land Traffic'" on 
the 9th September, 1985 between India 
and Bangladesh. 

The aims of this agreement, under 
Article 92 of the International Health 
Regulations, are to create a "common 
area" for the Health Control of Interna-
tional Traffic between the countries, to 
facilitate health control, to make more 
effective the measures to prevent the 
importation of djsease, to facilitate travel 
and to provide facilities for "sinlle point 
check. H 

The agreement provides for exchange 
of information about Sea and Airports of 
tbe respective countries, epidemiological, 
situation, change in poJicy affecting ad. 
ministration on International Health Regu-
lations and requirements of General 
Health measures applicable to all ships/air-
crafts coming from outside the excepted 
areas in tbe two countries. 

Revised rent of sub·ordinate qoarters in 
SOUfh Eastern Railway 

3562. SHRI BASUDEB ACHARIA: 
Will the Minister of TR.ANSPORT be plea-
sed to state : 

(a) wt ether the rent for sub-ordinate 
quart ers occupIed by Gazetted Officers was 
revised @ Rs. 5.54 per 100 Iq. ft. with 
effect from 1 August, 1976 in South Eas-
tern Rail way ; 

(b) whether such rent should have 
been revised with effect from 1 Au&ust, 
1981 ; 

(c) jf so, whether the re~iaion bas been 
made; and 

(d) if Dot~ the reaSODS thereof? 


